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IANo 1 1In Gvil Appeal No.6743/1996

UOIl & ANR Appel I ant (s)
VERSUS
LAXVMAN GAJANAN DESAlI & ANR Respondent (s)
( for nodification of Court’s Order dt. 25.3.1996)
( Wth Ofice Report )
Date : 14/01/2002 These Petitions were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE G B. PATTANAI K
HON BLE MRS. JUSTI CE RUVA PAL

For Appellant (s) R N. Trivedi, ASG
R P. Saxena, Adv.

B. V. Bal aram Das, Adv.

R B. Masodkar, Adv.
K. L. Tanej a, Adv.

For Respondent (s)

ss 55%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Hear d.
The application is di sm ssed.
. SP1

(J.S. Rawat) (V. P. Tyagi)
Court Master Court Master



